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HIGH COURT OF DELHI
Shershab Road, New Dethi
No.
0 /DBC/Gaz./G-3/NJA/2024 Dated:
From
Tl}e Registrar General,
High Court of Delhi,
New Delhi.
To
The Director, '

National Judicial Academy,

Rhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P) -

[Fax N0.0755-2696904, Tel: 0755-2696669]

Sub: North 7Z.one-I Regional Confersnce on «Court Dockets: Explosion and Exclusion”

(30.11.2024 & 01.12.2024) (P-14251.

Sir, |
1 am directed to refer to your letter No. NIAfDir/P—1425l20241'2660 dated 21.10.2024,

on the above subject, and to say that Hon'ble the Chief Justice has been pleased to nominate
the following Tudicial Officers for attending the programme No. P-1425, Nerth Zone-1
Regional Conference on «Court Dockets: Explosion and Exclusioﬁ” at Srinagar (J&K) on
30.11.2024 & 01.12.2024, to be organized by National Judicial Academy, Bhopal in
collaboration with the High Court of Jammu & Kashmir and Ladakh and the Jammu &

Kashmir Judicial Academy:-

Names of the nominated officers

Mr. Vinod Kumar, Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delbi .

Ms. Anju Bajaj Chandna, Principal District & Sessions Judge-cum-Special Judge
(PC Act) (CBI), Rouse Avenue Cowrts Complex, New Delhi
3. M. Rajneesh Kr. Gupta, Principal District & Sessions Judge, South-East District,
New Delhi

Saket Cowurts, __ L
4 Mr. Vinay Kr. Khanna, Principal District % Sessions Judge, North District, Rohinl.

| Courts, Delhi
— Tr. Kanwal Jeet Arora, Registrar General, Delhi High Court

M. Pawan Kumar J ain, Registrar (Vigilance), Delhi High Court

\-Q"-‘;L'T.-?{P ] :
7. |Mr Ravinder Singh-11, OSD (Gaz-II)lEoDB‘"& CIC Mini Socretariat), Delhi High
Court : o o n,
S. \Ms. Swati Sharma, CIM, Shahdara Di 7iG

.




%
Ms. Vasundhr k
) ihira Chhaunk
M. ADRh R ar, CJM, North-West District, Rohini Courts, Delhi
; umar, - ;
s Nopor G CIM, Central District, Tis Hazari Courts, Delhi
— pta, CIM, South-East Disirict, Saket Courts, New Delhi
vee E'mputtj.r Committee Members of Delhi District Courts
= . Sushil Anuj Tyagi, ASJ, Central District, Tis Hazari Courts, Delhi
14- I\ﬁ Sunil .I_{umat' Sharma, Chairman (IT & Digitization), Delhi District Courts,
15- s. Neet.lka Kapoor, JIMFC, South-West District, Dwarka, Delhi
s Ms. Reetika Jain, IMFC, North-West, Rohini, Delhi
Yours Sincerely,
' (Vinay Sharma)
" Deputy Registrar (Gaz.-1B)
for Registrar General
622 - E23MNe
No. /DHC/Gaz./G-3/NTA/2024 Dated: \'2-\\\\'-2_0'2}-\ .

1. Copy along with copy of letter dated 21.10.2024 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges for information and necessary action and to coordinate directly with National
Judicial Academy, Bhopal with regard to study material and other details of the
programme:- o
@ The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
(i) The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBD,

Rouse Avenue Courts Complex, New Delhi.
@ii) The Principal District & Sessions Judge, South-East District, Saket Courts, New

Delhi. ) _
(iv) The Principal District-& Sessions Judge, North District, Rohini Courts, Delhi.

2. Copy along with copy of letter dated 21.10.2024 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges with the request to inform the nominated Judicial Officers under their
respective control accordingly and ask them 10 coordinate directly with National
Judicial Academy, Bhopal with regard to study material and other .details of the
programme:-

() The Principal Distriet & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
(i) The Principal District & Sessions Judge, South-West District, Dwarka Courts,

Delhi. -
(iii) The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,
Delhi.

(iv) The Principal District & Qessions Judge, North-West District, Rohini, Delhi.
(v) The Principal District & Sessions Judge, gouth-East District, Saket Courts, New
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%gliggﬁ;ﬂong with copy of letter dated 21,10.2024 received from the Director, National
*‘J#_;%%mal Academy, Bhopal forwarded to the following with the request to bring the
dx3ame fo the notice of the Worthy Registrar General, Worthy Registrar (Vigilance) and
i @SD (Gaz. 1) of this Court respectively and also to coordinate directly with National
.}:_;iff’.—%i%gﬂﬁdicial Academy, Bhopal with regard to study material and other details of the
-.’__—f‘%ﬁﬁég%%rprogramme:- -

22 (1) JR-cum-PA to Registrar General, Delhi High Court, New Delhi.
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(i) PAto Registrar (Vigilance), Delhi High Court, New Delhi
(iif) PAtoOSD (Gaz-II)YEoDB & CJC Mini Secretariat), Delhi High Court

Registrar General, High Court of Jammu & Kashmir and Ladakh, Janipur, Jammu—

180005 (e-mail; rg.jkhe@indiancourts.nic.in).

' Director, Jammu & Kashmir Judicial Academy;, Janipur, Jammu— 180005 (e-mail:

ikja@nic.in).
Registrar (Estt.-I), Delhi High Court, New Delhi,
Registrar (Protocol-I), Delhi High Court, New Delkhi,

AOJ (Cash-I), Delhi High Court, New Delhi.

s

? (Ashok Sharma)
Administrative Officer (J) (Gaz.-1B)
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MOST IMMEDIATE / OUT AT ONCE

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELH]

£-35967%
No.2~> 75 ?/JOTP/Gaz./PDJ West/2024 Dated, Delhi the ISZH Z)"*[

Copy forwarded for information and necessary action to:-

1. The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi.

2. The PS to Ld. Principal District & Sessions Judge, West District, Tis
Hazari Courts, Delhi for information.

3. The DDO, West District, Tis Hazari Courts, Deihi.

4. The PRO, Central & West District, Tis Hazari Courts, Delhi.

5

. The Branch Incharge, Filing. Section, West District, Tis Hazari Courts,
Dethi. I

6. For uploading on LAYERS.

_AFor uploading on centralized websile through LAYERS.

M[‘\N“a \”x\\

(Hemani Malhotra)
Officer Irﬁ:arge (Judicial Branch)
- DJd (Com \ercial)-oz, West Distt.
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Campus ; Bhadbhada Road, Suraf Nagar P.f:'l,
Bhopal-462044 (.} (Indic)

Registered Office : Supreine Court of Indig,

Tilak Marg, New Delli-110001 (India)

Tel.s 07552696766, Email ; director.nja@nja.gov.in

R I L T
P i Lt

B
FEE T R PSR P Y an

2660

Ref.: NJA/Dir/P-1425/2024
: Dated: 21/10/2024

Sub.: North Zone-X Regional Conference on “Court Dockets: ..Exp]osion and Exclusion®
(30.11.24 & 01.12.24) [P-1425]

Thc National Judicial Academj} (NJA) in collaboration with the High Court of Jammu
& KaShlmr.and Ladakh and the Jammu & Kashmir Judicial Academy is organizing the North
Zone-1 Regional Conference on the above subject at Srinagar (J&X) on 30.11.24 & 01.12.24.

The theme of the Conference is “Court Dockets: Explosion and Exclusion”. Around
156 judges/ judicial officers from six High Courts of the North Zone viz,, High Court(s) of
Delhi, Himachal Pradesh, Jammu & Kashmir and Ladakh, Punjab & Haryana, Uttar Pradesh
and Uttarakhand, arc expected to participate in the Conference. A copy of the tentative
programme schedule is attached herewith for your kind perusal. ' ’

v

"The NJA cordially invites your High Court and requests you fo kindly nominate:

05 High Court Justices; the Chairperson of the High Court Comp
15 Judicial Officers (including Principal Disfrict Judges and Chief Judicial
05 Computer Committee Members at District Level; working under the j
High Court of Delhi to participate in the conference,

With wali P@’%M W}

uter Committee;
Magistrates); and
urisdiction of the

> ;
{;\; ; \onys , : Yours sincerely, l
. ™
Hon'ble Mr. Justice Manmohan =~ (Aniruddha Bose)
Chief Justice . ' P oa
High Court of Dejhi T - giLH*GH TomRy
New Belhj — 110003 ‘ =ette By,

Chary No.....g(‘g-_g
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N.omtlfi ZONE-I REGXONAL CONFERENCE

ON COURT DOCKITS: BXPLOSION AND EXCLUSION [P-1425]
30.11,2d4 &0 12.24 '

National Judici . Orpaiitzed by- ' 5

: 5 : Nudlcml Academy in nssoe‘lylion \;HS }m o (‘J%SI‘SE of Jammu & Kashmir and Ladakh

Acadefnic Coordinatorst Dr, Sumlt oL JVemio—Srinagor 2 e Sl .

nutorst De, Sumit Bhattadharya ‘9425Gq?szgir:%mlyi%%%mu“ﬂm & Ms. Shrut] Jena Buseblus (9425601254; sﬁrull.njg.@gmuﬂ.com).l’ncu]lr. NIA
D ¢ »

TR 5 TENTAT RAMME SCHEDULE
— ilj_x’sl 0 1730 . 1? -0 -4
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